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(b) Rs. 2,82,000 up to 31st March 
1952.

(c ) (1 )  Shti P.V. Cheli^pathy Mudaliar,
Collector o f Nelloro.............Chairman-

(2) Shri V. Chencburama K€udu, Presi­
dent o f the District Board Nellore.

(3) Shri K . Shanmugam, Member o f  the 
Madras Legislature.

(4) Shri P. S. Animugam, Conciliation
Officer (Central), Madras........ Repre­
sentative of the Central Government

(5) ^h^i B Ramchandra 'I Represent-
Reddl ying Emp-

(6) Shri T. Reddi J loyers.
(7) Shri Vedagiri Subba-') Representing

ramaiah ^Workers.
(8) Shri Gunji Pitchayya J

- (9) Shrimati T. Munaanma Woman 
Representative.

Shri B. Ramachandra Reddi is also 
the Vice-Chairman of the Advisory
Committee.
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The Prime Minister (Shri Jawahar- 
lal Nehru): (a) The Political Officer in 
Sikkim is responsible for Government 
of India’s relations with Bhutan.

(b) Yes.
(c) and (d). An annual subsidy of 

Rs. five lacs is paid to Bhutan, but 
there is no stipulation that any part 
of it should be spent on defence. .
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The Minister of Works, Hoosing and 
Supply (Sardar Swaran Sinsh): (a)
Yes, Sir. The work of constructing a 
combined laboratory, library and 
lecture hall on Queen Mary’s Avenue, 
New Delhi, is nearing completion; 
actual building, sanitary and electrical 
work has already been completed and 
the work of providing furniture and 
laboratory equipment is in progress.

(b) Rs. 77,630.
(c) Work in the new laboratory has 

already begim.
(d) The laboratory has been con­

structed for the purpose of testing 
mortars, concrete and steel used in the 
construction of buildings done under 
the supervision of the GP.W.D.
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The Minister of Planning and Biver 
Valley Schemes (Shri Nanda): (a) A
stateiiient giving the details of the 
funds advanced and the contributions 
made by the Central and State Gov­
ernments upto 31st March, 1952 fof 
the execution of Damodar Valley, Hira- 
kud, Bhakra-Nangal and Kakrapar Pro­
jects is placed on the Table of the 
House. [See Appendix V, annexure

No 21.]

(b) The International Bank lor Re­
construction and Development has 
granted a ii'an of IS-5 million oDli^rs 
for financing the Bokaro-Konar Pro­
jects and the transmission system of 
the Damodar Valley Corporation. 
Apart from this no financial help has 
so far been received from any foreign 
institutions for Hirakud, Bhakra- 
Nangal and Kakrapar P r o je c t s .  Foreign 
assistance has, however, been received 
in the shape of experts under the 
various Technical Aid Programmes. A 
list of the experts is placed on the 
Table of the House. [See Appendix 

V, annexure No. 22.1 ^

Khadi.

*947. Shri BaJwant Sinlia Mehta: 
Will the. Minister of Cominerce and 
Industry be pleased to state:

(a) what is the total requirement 
of cloth in civil and military depa^  
ments of the Central and Stat^ 
Governments;

(b) Whether this whole require­
ment can be met wholly or partiallj
by Khadi; '

(c) if so, to what extent; and
(d) if not, w h^ are the main hurd­

les coming In the way?

The HOnister of Commerce and 
Industry (Shri T. T. KrLshnamachai0:'
(a) The total purchase of all kinds , of 
cloth for Govemm^t requfremwts 
amounted to Rs. 3 42 crores in 1950-51 
and Rs. 6*97 crores in 1951-52.

(bi) Partially oniy.
(c) Purchase of Khadi cloth against 

Government requirements amount^ to 
Rs. 96,277 m 1950-51 and Rs. 67,287 in
1951-52.

(d) The requirements of Government 
in respect of certain specialised items 
involve a special standard of dyeing 
and processing for , all of which Khadi 
may not be suitable.
J a p a n e s e  E x p e r t  f o r  b u il d in g  B l a s t  

F u r n a c e s  ^

♦948. Shri C. R. Narasimhan: Will 
the Minister of Production be pleased 
to state:

(a) whether there is a scheme to 
obtain Japanese expert assistance for 
the building up of small blast furna­
ces that do not use coking coal for 
the production of pig iron; and

(b) if so, when and where the
scheme will be put into effect?

The Minister of Production (Shri 
K. C. Beddy): (a) and (b). The Gov­
ernment of India have decided on '.he 
establishment of a pig iron plant in 
India. Further details, including a 
proposal for Japanese assistance and 
participation, are still under examina­
tion and it is therefore not possible 
to say at present when the project will 
materialize and where it will be locat­
ed.

C o a l

184. Shri N. P. Sinha: Will the
Minister of Production be pleased to 
state:

(a) the quantity of coal in tons nro- 
duced in Indian (5bvernment Railway 
Collieries during the year 1951:

(b) the quantity exported in that 
year:

(c) tiie quantity exported to Britain;
(d) the quanftty consumed in

India;
(e) whether production of coal is 

iikely to increase ia 1952; and
(f) whetiier local sale of coal to

the public is conducted by the
oollieries?

The Minister of Production (Shri 
K. C. Reddy): (a) 3,001,322 tons.

l^ese fi cures re-
(b) 2,798,270 tons. late to total ex­

ports and tolal 
>• consumption of 
coal whê QfAPTOr 
ducedby
collieries or by 
private ones.

(c) 76,203 tons.

(d) ;26,312.499 tons.




